
4 Dr. T J a c o b  J o h n  M e m b e r
Prof. E m e r i tu s ,
Deptt .  o f V iro logy ,
C M C . Ve l lo re .

5 Dr S.R. S a lu n k a ,  M e m b e r
D irec tor .
H e a lth  S e rv ic e s ,
G ovt,  o f M a h a ra s h t ra ,
M u m b a i

6 Dr P ra d e e p  S e th  M e m b e r
Prof.  & H O D
D eptt .  o f M ic ro b io lo g y ,
A I IM S . N e w  D e lh i.

7 Dr S.K Sa tpa thy .  M e m b e r -
A d d l  P ro je c t  D i re c to r  (Tech .)  S e c re ta r y
N a t io n a l  A ID S  C o n t ro l  O rgn . ,
N e w  D e lh i

T he  b ro a d  te rm s  t re fe re n c e  fo r  thte E x p e r t  G ro u p
wil l be  ;

1. To re v ie w  and  a p p r o v e  th e  " d o c u m e n t  on  
H IV  E s t im a te s  m th e  c o u n t r y "  f ro m  t im e  to 
t im e

2 To r e c o m m e n d  t h e  g u i d e l i n e s  f o r
s t r e n g th e n in g  of S u r v e i l la n c e  S y s te m  on  H IV /  
A ID S

3 To a d v i c e  a n  o t h e r  r e l a t e d  i s s u e s  o n  
s u r v e i l l a n c e  s y s t e m  to  m a k e  d a t a  m o r e  
re l ia b le  a n d  c o m p le te .

T he  e x p e n d i tu re  on  T A /D A  o f  n o n -o f f ic ia l  m e m b e r  
fo r  a t te n d in g  th e  m e e t in g  w i l l  be  re g u la te d  in a c c o rd a n c e  
w i th  t h e  i n s t r u c t i o n s  i s s u e d  b y  t h e  G o v t ,  o f  In d ia  
f rom  t im e  to t im e  an d  o u t  o f th e  b u d g e t  of th e  N a t io n a l  
A I D S  C o n t r o l  P r o g r a m m e .  T h e  o f f i c i a l  m e m b e r s
w i l l ,  h o w e v e r ,  d r a w  t h e i r  T A / D A  fo r  a t t e n d i n g  t h e
m ee t in g  f rom  th e .  s a m e  s o u rc e  f rom  w h ic h  th e y  d ra w  
the ir  sa lary .

T h e  “E x p e r t  G r o u p ” w i l l  m e e t  a t le a s t  o n c e  in 6
m o n th s .

S d /-  

(S .K. N a g )

U n d e r  Secy,  to  th e  G ovt,  o f Ind ia

C o p y  to  ;

1. A ll  M e m b e rs  of the  E x p e r t  G ro u p .

2 P ay  & A c c o u n ts  O f f ic e rs ,  M in .  o f  H e a l th  &
FW, N i rm a n  B h a v a n ,  N e w  De lh i.

3 D ire c to r  G e n e ra l  o f  H e a l th  S e rv ic e s ,  N i rm a n  
B h a v a n ,  N e w  D e lh i .

4. D i re c to r  G e n e ra l ,  Ind ian  C o u n c i l  o f  M e d ic a l  
R e s e a rc h ,  N e w  D e lh i .

5 PS to  M O S

6. PPS to Secretary (Health/Family Welfare).

7. All Officers and Sections of the Ministry ot 
Health & FW, Nirman Bhavan, New Delhi

8 . Administration I Section, Dte. GHS, Nirman 
Bhavan, New Delhi.

9. Hindi Section (For Hindi conversion)

10. 25 spare copies.

Sd/- 
(S.K. Nag)

Under Secy, to the Govt, of India

National Cultural Policy

2348 SHRI SONTOSH MOHAN DEV :
DR. T. SUBBARAMI REDDY

W ill the M in is te r of HUMAN R ESO U R C E  
DEVELOPMENT be pleased to state

(a) the salient features of the National Cultural 
Policy drafted so far by the Government:

(b) how far it will be beneficial to the people and

(c) when the same will be adopted?

THE M INISTER OF HUMAN RESOURCF 
DEVELOPMENT (SHRI S.R. BOMMAI) (a) to k
N ationa l Policy on C ulture , as dra fted  is under
consideration of the Government

Development of National Highways during Eighth 
Five Year Plan

2349. SHRI DINSHA PATEL : Will the Minister of 
SURFACE TRANSPORT be pleased to state

(a) whether it is a fact that very meagre progress 
has been made for development of National Highway-; 
in the country during the Eighth Five Year Plan and

(b) if so, the details with reasons therefor9

THE MINISTER OF SURFACE TRANSPORT (SHRI 
T.G. VENKATRAMAN) ; (a) and (b). Presumely the 
Hon’ble Member has in mind the expansion of National 
Highway network during the Eighth Five Year Plan Due 
to paucity of funds, a length of only 609 Kms has been 
added so far to National Highway network

Non-Payment of Salaries to the Staff of BRD 
Sanskrit Mahavidyalaya, Billore

2350. SHRI JAGAT VIR SINGH DRONA : Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state :

(a) whether the Government are aware that the 
teaching staff of Baba Raghunandan Das Sanskrit 
Mahavidyalaya, Billore, Kanpur had not received the 
salaries since last five months;

(b) if so, the reasons therefor; and

(c) the steps being taken in this regard?


